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Rttqulsitioned Lands

1039* Shrl fhulan SiiUis: Will the 
Minister of Defence be pleased to state:

(a) the total area of land requisitioned 
for military purposes during 1942-43 in 
Bilaspur-Kandhly, Dehradun;

(b) how much of it has been actually 
released to the owners; and

(c) the decision with regard to the rest ?

The Deputy Minister of Defence 
(Sardar Ma)ithia)! (a) 366 1̂4 acres.

(b) 166.53 acres.

(c) Out of 199.61 acres an area of 10.5 
acres is being acquired by the U.P. Govern­
ment with a view to giving compact agri­
cultural lands to the dislodged villagers 
whose scattered lands are under requisition. 
The rest of the area is still required by the 
Defence Services.

Central Servio^

1040* Shri J. R. Mehta: Will the 
Minister of Home Affaire be pleased to 
state:

(a) whether it is a fact that there 
are certain Central Services for which 
selections made through All-India compe­
titive tests conducted by the Union Public 
Service Commission, hold valid imtil all 
the successful candidates have been absor­
bed, while there are other Central Services 
where selections made in an identical 
manner hold valid only for a limited period 
and where in consequence fresh selections 
are made before all the successful candidates 
in the last competition have been absorbed;

(,b) if so, which are the Central Services 
falling under either of these two categories; 
and

(c) what are the reasons for this 
differentia] treaiment in resrect of candidavcs 
eligible for Services of either of these two 
categories ?

The Deputy Minister of Home 
Affairs (ShH Datar): (̂ a) No.

(b) and (c) Do not arise.
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International Bank

1042. Shri M. Islamuddint Will the 
Minister of Finance be pleased to state 
the number of Indian Staff working at 
present in the International Bank for 
Reconstruction and Development?

The Minister of Finance (Shri C. D. 
Deshmukh;: As far as Government arc 
aware, there are three Indians working at 
present on the staff of the Internaiional 
Bank for Reconstruction end Development.

U.S.A. Assistance

1043. Sardar Akarpurl: Will the
Minister of Finance be pleased to state:

(a) the quantum of aid that has been 
promised so far to India under the various 
Technical Assistance Programmes by U .S.A.;

and
vb) how much was actually given;

of?
Cc) how much of it has been availacd
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The Miniitet of Finance (Shrl C* D. 

Deshmukh)! (a) and (b). The aid 
authorised by U.S.A. under the Indo-U.S. 
Technical Cooperation Programme between 
1951-52 and 1954-55 (including Develop­
ment Assistance) amounts to I244 million 
(Rs. 116 crores approximately).

(c) The authorised aid has been fully 
availed of and Operational Agreements have 
been entered into committing all the funds 
made available for expenditure on agreed 
projects.

Smuggling of Diamondt
1044. Shrl Ramachandra Reddlt

Will the Minister of Finance be pleased to 
state:

(a) the value of diamonds smuggled 
from Goa to India duiing 1953-54 and 
1954-55; and

(b) the expenditure incurred by Govern" 
ment on the anti-smuggling and preventive 
staff on the borders of Goa during the above 
years ?

The Minister of Revenue and De­
fence Expenditure (Shrl A. C. Guha):
(a) There was no seizure of diamonds 
smuggled from Goa during the periods
1953-54 and 1954-55;

rb) The expenditure incurred by the 
Government of India on the anti-smuggling 
and preventive staff on the borders of Goa 
and Daman was Rs. 2410^159/- in 1953-54 
and Rs. 25 41,764/- in 1954-55*
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